Form A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
OZONE HOMES PRIVATE LIMITED

RELEVANT PARTICULARS
Name of corporate debtor OZONE HOMES PRIVATE LIMITED
Date of incorporation of corporate debtor 16/07/2008
Authority under which corporate debtor is incorporated / registered | Registrar of Companies, Chennai
Corporate Identity No. / Limited Liability Identification No. of | U45200TN2008PTC068589
corporate debtor
5. Address of the registered office and principal office (if any) of | Office Address: 63, G.N. Chetty Road, T.

bl el el o

corporate debtor Nagar, Chennai — 600017, Tamil Nadu
6. Insolvency commencement date in respect of corporate debtor 10/10/2025 (Order received By IRP on
16/10/2025)
7. Estimated date of closure of insolvency resolution process 08/04/2026
8. Name and registration number of the insolvency professional acting | Mr. Ashok Mittal
as interim resolution professional Reg. No.: IBBI/IPA-001/IP-P-02549/2021-
2022/13889
9. Address and e-mail of the interim resolution professional, as | Registered Address: S-138, B Wing, Express
registered with the Board Zone Mall, Western Express Highway

Goregaon East, Mumbai
Suburban,Maharashtra ,400063

E-mail ID: ashokmittal2020@gmail.com

10. | Address and e-mail to be used for correspondence with the interim | Registered Address: S-138, B Wing, Express
resolution professional Zone Mall, Western Express Highway
Goregaon East, Mumbai
Suburban,Maharashtra ,400063

E-mail ID: cirp.ozonchomes@gmail.com

11. Last date for submission of claims 30/10/2025

12. Classes of creditors, if any, under clause (b) of sub-section (6A) of | Home Buyers
section 21, ascertained by the interim resolution professional

13. | Names of Insolvency Professionals identified to act as Authorised | a) Name: CA Varun Chopra
Representative of creditors in a class (Three names for each class) Reg. No.: IBBI/IPA-001/IP-P-

02950/2025-2026/14525

Reg. Address: C-1002, Ashirvad
Avenue, VIP Road, Opp. Shyam Baba
Mandir, Althan, Surat — 395007, Gujarat
E-mail ID: ipvarunchopra@gmail.com

b) Name: CA Pawan Jagetia
Reg. No.: IBBI/IPA-001/1P-
P00800/2017-2018/11366
Reg. Address: 508, 21st, Century
Business Centre, Ring Road, Beside
World Trade Centre, Surat, Gujarat
395002
E-mail ID: pjagetiaco@yahoo.co.in

¢) Name: CA Rajesh Malani
Reg. No.: IBBI/IPA-001/IP-P-
02098/2021-2022/13550
Reg. Address: HG-1D, Wing-A,
International Trade Centre, Ring Road,
Majuragate Crossing, Surat, Gujarat
395002
E-mail ID: carajeshmalani@gmail.com

14. (a) Relevant Forms and Web link:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at:

https://ibbi.gov.in/en/insolvency-professional

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has ordered the commencement of a corporate
insolvency resolution process of the OZONE HOMES PRIVATE LIMITED on 10" October 2025 (order received on 16/10/2025)

The creditors of OZONE HOMES PRIVATE LIMITED, are hereby called upon to submit their claims with proof on or before 30th
October 2025 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims
with proof in person, by post or by electronic means.



Submission of false or misleading proofs of claim shall attract penalties.

Date: 18/10/2025 Ashok Mittal

Place: Chennai Interim Resolution Professional of
OZONE HOMES PRIVATE LIMITED
IBBI/IPA-001/1P-P-02549/2021-2022/13889

AFA Valid upto: 31/12/2025
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- TR gov.in—Login-—E Tender——Goods : : B.5.T. {Re. In Lakh) fin Rupess) p Interest {Enforcament} Rules 2002, Demand Notice!s) issued by the Authorsised Officer of tha
P & Services (New) and quote against the ‘H*“"B!I’”I':‘*I';'_'" H r?"?&"i”f”?'&.'?ﬁ“&?ﬂﬁ?“ 851 50 4,36,000/- 360 days company to the Borrower{s) / Guarantor{s) mentioned herein below fo repay the amount
9 5 4 b [ i : | e, L S| M mentioned in the notice within 60 days from the date of receipt of the said notice. The borrower
S State/UT to be Teqiire {TB-E'I- TWH of tender. Manual qIJthELIEH"IE will not be Conlracior class Registared in Public Warks E:parlm:nl Class Il in Slate level Ths crele lavel having failed to repay the amount, notice is hereby given fo the Borrower(s) / Guarantor(s) and
Mo, raised Auclion enfertained. Chosing Time: 14:30 hours. - . {Re.5. 00 Crom to Ra. 10000 Eroe) snd sbave the public in general that the undersignaed has laken possession of the property described herain
(TCrore) dtotderaitenickizn I Demmanion RUDUNY oy oene below in exercise of powers confarred on him under Sub-Section (4) of the Section 13 of the said
1.. | Chiiattisaar 1 000 15 | ield Basia Tender No: 58255687 Mame o work, E.M.D. remittanca and oiher detads wil be availatie ot the Govemment desigrated wabtits “hitps:Uintandars govin®. Ary Act read with Rule & of the Security Interest Enforcement rules, 2002, The borrower's attention |s
i ’ : Description: TRACTION BRAKING %_“:;ﬁs;zﬂﬁ Eﬂ;é?ﬂ;;f-E'E'HEF‘-'HEHE'N"“ED:HE- hitps-Uirtenders. gev.in”. Fir B,qufn"{ffﬂi"‘nﬁé'ﬁﬂl”ﬂﬁ-ﬂf' invited fo provisions of sub ~section (B) of section 13 of the Act, in respect of fime available, fo
1.000 Re-issus of 7.14% | Price Basis || [SWITCH DRUM TYPE CTF 12,3 HIGH ' — : : redeem the secured assets, The borrower in perticular and the public in general are hereby cautioned
Chhattisgarh SGS 2032, issuad CAPACITY 1500 AMPS FOR &P e not o deal with the property and any dealings with the property will be subject o the charge of PCHFL
on March 19, 2025 OPERATION SUUTH Eﬁ.sT EEHTRA_!. Milwh‘f lM Po RTANT for an amounf a5 mentioned haram under with interest thareon. — —
: Whilst care is taken prior ] | mand Motice Date f
2. | Maharashtra 1,500 1 | Yield Basis || |ne.a date: 14-NOV-2025: 14:30 E-TENDER NOTICE w S aas prior Mo Name of the Borrower|s) | Guarantor(s) bt Moticek P
1000 25 | yiald Basis : : _ E-Tender Notice No.: TRD-R-2025- advertising copy, it is not g | Lo Appl No (12600002141) (Borrower) V Sasdkumar 18-Nov-2024 16.-0ct-2015
' _ —}- - Altention: Micro Small Enterprises| |g414 Dated 14 10 2025 possible to verify its {Co- Borrower 1) Minnaladev| V For Rs.10,70,032.00/-
1,000 Re-issue of 7.24% | Price Basis || |(MSEs). The bensfits provided to| |Mame of work: Maniloring and Verifi- ‘éontents' Ui T_hed Indian Plat Mo.G, Venkateshwara Magar Mandiambakkam Ponner Chennal Tiruvalur Tamd Madu - 600120
Maharashira SGS 2034, issued MSEs under public procurement policy | |cation (M&V) of SECR, Energy Audd A i ré?;lotgn Lioannot Boundaries North: Road. West: Indu. House. East: Vecani Land. Scuth Vacant Land
on September 10, 2025 for goods and services are as details af 50 MW Saolar Power Plant Bhilai for such contents, nor for any , |Loan Appl No [HLSADDO4EC2E) (Borrower] Marimuthy Krishnan 20-Dec-2024
1,500 Re-issue of 7.26% | Price Basis || |provided in the link hitp:/iwww.ireps Solar Generation, CUF Analysis and loss or damage incurred {Co- Barrower | SARCJA MARIMUTHU For Rs.52,87,773.00%- | 15-0ct-2025
IRt gty ) . *| |Carban Credil Assessment & General as a result of transactions Grammanaiham 5,No.908, New 5,Mo.908/35, Pinjalar street. Arani Yillzge and SRO, Ponnan Talik, Near
; ; YOV If— ublic document -| lenergy audil of BIA Traction sub. with companies, associa- Shaninathi palace Thiruvalle Taminadu 601101, Boundaries North; Residential buikfing, West; Residential
Octah IESH”EE?];; Southern Railway. station of Raipur Division over SECR tigns i or _itndividuals building éaﬂ.pnimﬁfsmﬂ South Jﬁmnwmwm :
aber Ui, : f £ ; advertising in its newspa-
: : ADMM/DSDIED Tender .‘H’IIUI. r f'?g?"z Bid pers or Publications. Lozn Appl Mo (HLSADO04568A | (Borrower) Dhanalakshml (Ca- 2. Jap-2025
3. | Rajasthan 2.000 10 | Yiedd Basis s:fru rudp. T m:ED“ uhrmitt:un We therefore recommend 3 | Borrower }E Kitshnamurthy For Rs.11.81.161 00\ 15-Oct-2025
= T af Tender: Uiplo 12:00 holrs of Ll that readers make T ; Y " 2 ¥ | vy
1.500 26 | Yield Basis 10.11,2025, Opening of Tender: Al necessary inquiries Plot No.19, 5 No. 268028, Lakshmi Ganpali Temple, r.1ﬂ?galalmb-;a Magar, .-J|a:.=.T:ra-.-Ef Cly, F'l.lljhu-"l'l-:!'q'-edl"lgﬂl
1500| Re-issue of 7.57% Rajasthan | Price Basis 12.30 hour on Date 10,11.2025 before  ‘sending  any Sl BACAMOARKI, V00, PRSI TR, Tt T 880N R 4.0, ROCHER Thoer )
I S e islsue;:l e e Ly F'n:r Bacthar dutmlm'puﬂ:.ha;m of tandas monies or entering into Fesi Road, West, 23 Feat Road. East Plot Mo 10, South: PisiNo 18
' o8 2%?5 rm D '-"Hh'  ROVOING ELTmG] [documents, elgibility orileria and the any agreements with o |Loan Appl No (17000000391) (Borrower) Muthukumaran § (Co- | 20-Dec-2024 Gk
cetls : ¥ h - W advertisers or otherwise Barrowor [Sofia For Rs.12,98,537.000- 3
; ; SQUAD GANG (MOBILE WORK| |compiele delails of the above work i ise-
4. | Tamil Nadu 1.000 07 [ Yield Basis || |STATION) FOR OM TRAIN TROUBLE pmﬂﬂ. conisict the office of the Senior acting on Zﬂyadn‘gzr;'ﬁgr Flat No<F1, First Floor, Plat No: AIVE AV Krishna Garden, Thirumullaivaya! Villaga, Avadi Chennai
1,000 10 | Yield Basis i:EDE::JEGDET%ETDAIEF:‘EEﬂ#gEGEHﬁ;; Divisional Electncal Engimear (TRLD) :Nlt’\tatsoever. I;%egiste:eg ;a&n:-ri‘:l-la:\-jl:- EDDDEZ Boundarias Marlh: Plat Mo Alll, Wesl 20 Feat Road. Easl: Vacant Land. South:
. : ; ; SECR, Ralpur or refer / download the etters are not accepte : :
1,000 | Re-issue of 7.44% Tamil Nadu | Price Basis ﬁ'ﬂwgiﬂ Eﬂ%?:‘ﬁﬂﬂﬁ#ﬁ“f“ﬂg:g i dmﬂmnts ol -5 wiiebhie in response to box Place: Chennal Autharised Officer,
SGS 2055, issued on October DIVISION FOR A PERIOD OF 2 YEARS | |on Ireps.gov.in number advertisement” Date: 17_10.2025 Piramal Capital and Housing Finance Limited
01, 2025 UNDER SENIOR SECTION ENGINEER| | sr. Div. Electrical Engineer-TRD
: CAW), TSLJ. e g
5. | Uttar Pradesh 2.000 10 | Yield Basis m F1.40.78.027.04, South East Central Railway, prerrmm—— L L A L S A e L AL POSSESSION NOTICE
EMD : 72.20,400/-, Tander Document| boriul ROMEHES L | e | 23357172, 23705414, Web: www.pnbhousing.com; Branch Address:- RH_Chennai-Guindy, C 45, (For Immovable
Total 17.000 Cost ; 75,900/-, Period of Complation : Squth East Cantral Raitway i secrail b £ Bant 1st Floor, Thiru. Vi. Ka. Industrial Estate, Guindy, Chennai-600032 Property/les)
f . ; : %t 24 Months., Whereas the undersigned being the Authorised Officer of the PNB Housing Finance Ltd. under the Securitisation and Reconstruction of Financial Assets & in compliance of Rule 8(1) of Enforcement of
The auction will be conducted on the Reserve Bank of India Core Banking Solufion Bidding Starl Date - 17,10.2025 5. E. RAILWAY - TENDER Security Interest Act, 2002, and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued demand notice/s on the date mentioned
(E-Kuber) system on October 20, 2025 (Monday). Individual investors can place T —— " : 3 Ti - E. RAILWAY - against each account calling upon the respective borrower/s to repay the amount as mentioned against each account within 60 days from the date of notice(s)/date of receipt of the said notice/s. The borrower/s
: 5 I ekl L U BRI | Tender Notice No. © e-Tender/20256/36. | | having failed to repay the amount, notice is hereby given to the borrower/s and the public in general that the undersigned has taken possession of the property/ies described herein below in exercise pow-
bids as per the non-compefitive scheme also through the Retail Diect portal | | At 1530 Hrs. of 31.10.2025. e d on behaif of President of Indi ers conferred on him/ her under Section 13(4) of the said Act read with Rule 8 of the said Rules on the dates mentioned against each account. The borrower/s in particular and the public in general is here-
(hitps://rhiretaildirect.org.in). Manual offers are not allowed against this| | =7 2N< 9N beha resa 9.1 | by cautioned not to deal with the property/ies and any dealing with the property/ies will be subject to the charge of PNB Housing Finance Ltd., for the amount and interest thereon as per loan agreement.
2 tender, and any such manual offer| |the Divisional Raiway Manager (Engg.). The borrowers' attention is invited to provisions of Sub-section (8) of Section13 of the Act, in respect of time available, to redeem the secured assets.
For further datails, please refer to RBI press release dated Oclober 16, 2025 E:;mﬂ s.naru b-er-.::nn.rﬁrl e South Eastern Railway, Kharagpur- U oan Accont Ngme of thle Date of Date of Description of the Propertylies mortgaged
(Thursday) on RE| website www.rbl.org.in piele ifarmation incucing &= 1enver) 959301 invites -Tender for the following - |-oan Account| BOITOWEr! Inemand| Amount outstanding |Possession|SCHEDULE - II: All that piece and parcel of the Housing Building is situated in Puducherry Registration District,
documents and carmgandum is available [No)  No(s)  [Co-Borrower/| "\ . Taken |Puducherry Sub-Registration District, Puducherry Municipality, Mudaliarpet Commune, Village No.37, Pudupalayam
“Don’t get cheated by E-mails/SMSs/Calls promising you money’ inwabsite www.ireps.gow.in works before 13:00hrs. on the date| | Guarantor ! Revenue Village, as per document near Periyar Nagar, presently Orleanpet, Sengeniammal Nagar, Indra Gandhi Street,
» Br. Divl. Mechanical Engineer | | mentioned against items and will be| [T HOU! PUD! IBVIr. I\(Johg Rs.77,58,911)- (Rupees as per docurréent W’ard-li Block '\7\?'15’] TBSi.NE.F’J\I& %S.Pg.:\l%/%/ 11/‘13/12;\/ ga%agtrﬁ N&S%& %?2.53,5&35@ No.f\l705éas
Khurda Road ; askar P, enhr. 0. per present Survey settlement Ward-l, Block No.13, T.5.No.5 , R.S.No. t, pt, Cadastre No.59pt,
PR-695/0/25-26 opened at '15.30hrs. 5l. No,, Tender 0322/ 970417 Mrs. 04-08-25 Fiﬁe_vlg’“gt ?ﬁ\cl)?;al-:dkgid 1I5P:10 szlggf 58pt, Patta No1490 comprised in Plot No.9 Southern Site one part, Plot No.8 Northern Side one part, measuring East to
In the Court of Ms. N. B. Sharma. 9th Addl No. & Description of Works are as & NHL/ PUD/ |Patchaiveni & Ning Hl?ndred and Eleven Poss)éssion West 60 ft, South to North 30 ft, an extent of 1800 Sq.ft of plot including R.C.C House building, electric Service Connection
ou . N. B. ’ . follows - (1) E-KGP-South-55-2025, 0322/ 971603 M/s.J B Only) as on 04-08-2025 and Water Connection and bounded on the: West of: Pathway, East of: Plot No.2 & 3, South of: Plot No.9 Northern side
Civil Judge & JMFC, Vadodara. EAST CUAST RA' LWAY Strengthening/Rehabilitation/ Foods y remaining Plot, North of: Plot No.8 Southern side remaining Plot Hereinafter referred as the "Said Property".
Place: Chennai, Dated: 17-10-2025 Sd/- Authorized Officer, M/s PNB Housing Finance Ltd.

Room No. B/ 58, First Floor, New District Court
Baulding, Diwailpura, Vadodara - 390007

NOTICE Ordering the accused to appear
(According to Section 82 of the CrPC)

Accordingly, the proceedings in the case No.1 mentioned below is in
progress in the court of the undersigned and the offence mentioned
in Column No. 4 has been registered against the accused mentioned
in Column No. 3 and it is on record that the accused mentioned in
Column No. 3 was not found at the address mentioned in the
warrant issued against him and the same has been stated by the
complainant by producing an application before the court on oath,
in which mentioned as, "we the undersigned have been assured of,
that the accused mentioned in Column No. 3 has absconded and has
hidden himself to prevent the execution of the warrant."The said
court has passed an order with satisfactory reasons in this regard.
Proclaimation is hereby made that said Mr. S. VANKAT
RAMANUJAM is required to appear before this court to answer
the said Complaint at 10:30 am on date: 03-11-2025 (or within

Tender Notice No. ST-OT-AMC-
UFSBL504. Dt : 08.10.2025

PROVISION OF
COMPREHENSIVE AMNUAL
MAINTENANCE CONTRACT FOR
UFSB| S¥STEMS OF DELTRON MAKE
AT DIFFERENT STATIONS OF KHURDA
ROAD DIVISION OF EAST COAST
RAILWAY FOR A PERIOD OF 36
(THIRTY SIX} MONTHS.

¥2,01,900/-, Tender document cost :
7 5 900

At 1100

Tender Closing Date and Time |
Hrs.of 30.10_2025.

No manual offers sent by Post! Couriar!
Fax ar in parsan accapiad against such -
lenders even il thesse are submited on
firmi's letter head and received in Hme. All
such manual offers shall be considersd

Reconstruction/Regirdering of bridge
Mo. 1870DN, 2070DN & 2080M for
running of 25 axle loaded frains under
Mission 3000 MT under
ADEN(South)/KGP (2nd Call). Tender
Value : 7 24.5527,160.34, Earnest
Money: ¥ 13,77.600/-. (2} E-KGP-
SOUTH-56-2025, Sirengthening!
Rehabilitation/Reconstruction!
Regirdering of bridge Mo, 260UP,
261UP, 2T80N, 282DM, 3150MN,
3320M, 3360N & J38DN for running
of 25 axle loaded trains under Mission
S00OMT under ADENEBLS (Znd Call),
Tender Value @ T 41 44 68,622 33,
Earnest Money: ¥ 22,22 400/-. (3) E-
KGP-S0UTH-57-2025, Strengthening/
Raehabilitation/Recanstruction |

L&T Finance Limited

(formerly known as L&T Finance Holdings Limited)
Registered Office: L&T Finance Limited, Brindavan Building
Plot No. 177, Kalina, CST Road, Near Mercedes Showroom
Santacruz (East), Mumbai 400 098

CIN No.: L67120MH2008PLC181833

Branch office: Chennai

@ L&T Finance

DEMAND NOTICE
Under Section 13(2) of Securitization and Reconstruction of Financial Assets & Enforcement of Security Interest Act 2002 (Herein afterreferred to
as The Act)
We have issued Demand Notice under Section 13(2) of the Act to you all (Borrower/s, Co-borrower/s & Guarantor/s) through Registered Post Acknowledge Due, as
you have defaulted in payment of interest and principal installments of your loan account, and have failed and neglected to clear the said outstanding dues. As a
result, the loan account has been classified as Non-Performing Asset (NPA) in the book of accountin accordance with the directives relating to asset classification

Davs -30) invalid and shall be rejected summarily| | Regirdering of bridge No. 259UP for issued by the Reserve Bank of India. The Notice has been returned as “undelivered” and therefore we are now issuing this notice to you all under 13(2) of the Act
Sr.] Criminal Accused Name Section withaulany consideration running of 25 axle loaded trains under and hereby calling upon to repay the amount mentioned in the notice appended below to the L&T Finance Limited. (Erstwhile, L&T Holdings Finance Ltd) within
No.. Case No. Complete information including E-1en|:|§r Mission 3000MT under ADEN/BLS {2nd the period of 60 Days from the date of this Paper Notification together with further interest and other charges from the date of Demand Notice till payment or
: : - documents of tha above e-tendaer is . 2 realization. In case you are not discharging your liabilities under the terms of this notice, we shall be constrained to exercise all or any one of the rights conferred
1. |cC/7688/|India Earth Resorces inc. CEO Mr. S. Vankat| Section:- vallabis i wabiss i I Call}. Tender Value : ¥ 53.45,71,765.79.
’ . . Aualatie i Wen e . Www.Irep3.gov.in Eamest Money: 2 28.22 900/- Tender under Section 13(4) or Section 14 of the Act. “This is without prejudice to any rights available to us under the Act and /or any other law in force from time to time.”
2016 |Ramanujam Address: C/0 Trust Infosys| 138 of the Note : The prospective tenderers are ¥- ks -
Incorporation, At: 116, 117, Shree Abode,| Negotiable advised to revisil the website 15 days Document Cost : ¥ 0 for each. Date Demand Notice date / NPA date /
Padma Avenue, Vallencherri, Guduvanchery,| Instruments | |Pefore the date of closing of tender to note | | of Opening © 06.11.2025 for each Loan Borrower/s & Outstanding Amount
Nandivaram, Chengalpattu, Chennai, State: Act any changes / comgendum issued for this | | Completion Period of the work : 24 Account | Co-borrower/s Description of the Inmovable Property (Mortgaged)
. ' BT i i ; Number Name utstandin
: ’ ’ . L mnihs for each. Bidding Start Date: b NPA Date Outstanding
Tamilnadu- 603202 5Sr. Divisional Signal & Telecom Engineer, Eor 1. No. 1 1o 3 from 08 40,2025 and Amount (%) As On
= (N_ B. Sharma) PHR-601/Q/25-26 | Ehurda Road i h:|. 1‘3.'I.'.I':I o = 'EIIE:: '11 2025 CHNHL160 |1. Ms. Anchor Tapes |Demand Notice Rs. 64,61,626.15/- Schedule -1
. j - = = . ' b e ) it 00126 Industries Date: 09/10/2025 (Rupees Sixty four All That Piece And Parcel Of Property Being, Land And Building, Land To An
Date : 24-09-2025 - t.- 9th Judicial Magistrate's interested tenderers may visit website (Through Its NPA Date: 04/09/2025 | lakh sixty one Extent Of 2039 Sq.ft. Comprised In S.N0.438/1 Of Velachery Village Bearing
Vadodara ; -—_';.'5-"" Court, Vadodara. E“ST COAST RA' LWAY www. ireps.gov.in for full details! Authorised thousand six hundred [Door No.16/9A, Telugu Brahmin Street, Velachery, Chennai 600042,
descriptions/specifications of the Signatory M.A. twenty six rupees and | Alongwith The Construction Thereon.
Tender Notice No. 43/ET/SBP/ tenders and submit their bids onling. In John) fifteen Paisa Only) East By [House And Land Belongs To Mrs. Janaki Ammal
FORM A |__ENGGI2025-26, Dated : 16.10.2025 | |, case manual tenders for these works § M'A'.;Ohn N QS /O(;‘/Z%;te Wife Of Mr. Seshadri
PUBLIC ANNOUNCEMENT _ (1) e-Tender No. 49-eT-DENC-SBP-25 | | il be accepted. N.B.: Prospective > JAelnn' iy ’:’B” 711072025 ~ |West By |House And Land Belongs To Mr. Gopal Naidu
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India TEERTEETE REPAIRS TO| |1iddars ek raguiarhe vidit 5. : e?|<3 |\2 " Boundaries And Mrs. Rajammal Wife Of Mr. Balarama Naidu
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) DAMAGED ROADS, CIRCULATING| | 2 L . - Emilda lary North By |Property Owned By Mr.R.Varadhan
FOR THE ATTENTION OF THE CREDITORS OF OZONE HOMES PRIVATE LIMITED AREA, DRAIN. BOUNDARY WALL AND | | Www.ireps.gov.in® o participale In _ AN
RELEVANT PARTICULARS FENCING AT VARIOUS COLONMIES,| |all tenders (PR-T3T} South By [Telugu Brahmin Street
1 !Nameofcor LE"-’EL l:HﬂEﬂINGS EET'HEEH
. porate debtor OZONE HOMES PRIVATE LIMITED
2. | Date ofincorporation of corporate debtor 16/07/2008 ﬁﬁgBEAéLP#':énuJHuﬂﬁnlj;‘;:-é_ﬁg‘;mgi Sd/-
3. | Authority under which corporate debtor is| Registrar of Companies, Chennai . - .
. tedredistered ASSISTANT DIVISIONAL ENGIMNEER | Date: 18.10.2025 Authorized Officer
Incorporated/registered BARGARH ROAD, Place: Chennai For L&T FINANCE LIMITED
4. | Corporate Identity No. / Limited Liability| U45200TN2008PTC068589 Approximate Cost of the Work :
Identification No. of corporate debtor *1 191 546,38 5! 7208 EUIJJ'
5. | Address of the registered office and principal | Office Address: 63, G.N. Chetty Road, T. Nagar, ; ERE urity ;< 2,08,500i-
office (ifany) of corporate debtor Chennai-600017, Tamil Nadu (2} e-Tender No. 50-eT-DENC-5BP-25 Regd. Office: 9th Floor, Antrakish Bhavan, 22, K.G.Marg, New Delhi-110001, Ph: 011-23357171, 23357172, 23705414, Web:- www.pnbhousing.com
6. | Insolvency commencement date in respect| 10/10/2025 (Order received By IRP on| EIENAISEeIGR Tel:{ 8 MISCELLANEDUS . Branch Address: RH_Chennai-Guindy, C 45, 1st Floor, Thiru. Vi. Ka. Industrial Estate, Guindy, Chennai-600032
of corporate debtor 16/10/2025) REPAIRS TO STAFF QUARTERS, Notice Under Section 13(2) of Chapter Ill of Securitisation & Reconstruction of Financial Assets and Enforcement of Security Nterest Act 2002, Read With Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 Amended as On Date. We, the PNB Housing
7. |Estimated date of closure of insolvency|08/04/2026 SUCH AS FLOORING, DOOR REPAIR, Finance Limited (hereinafter referred to as 'PNBHFL') had issued Demand notice U/s 13(2) of Chapter Il of the Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002. The said Demand Notice was issued through our Authorized
resolution process PURLIN AMD RAFTER REPLACEMENT, Officer to all below mentioned Borrowers/ Co-Borrower/ Guarantors since your account has been classified as Non-Performing (NPA) Assets as per the Reserve Bank of India/ National Housing Bank guidelines due to non-payment of instalments/ interest. The contents of the
8. |Name and registration number of the|Mr. Ashok Mittal OVERHEAD TANK CLEANING AND same are the defaults committed by you in the payment of instalments of principals, interest, etc. Further, with reasons, we believe that you are evading the service of Demand Notice hence we are doing this Publication of Demand Notice which is also required U/s 13(2) of the
insolvency professional acting as interim Ré No.: IBBI/IPA-001/IP-P-02549/2021- REPLACEMENT, PIPELIME, SEWAGE said Act.You are hereby called upon to pay PNBHFL within a period of 60 Days of the date of publication of this demand notice the aforesaid amount along with up-to-date interest and charges, failing which PNBHFL will take necessary action/measures under all or any of the
resolution professional 20292' 1138 8.9 AND SANITARY, DUSTBIN PROVISION provisions of Section 13(4) of the said Act, against all or any one or more of the secured assets including taking possession of the secured assets of the borrowers and guarantors. Your kind attention is invited to provisions of sub-Section (8) of Section 13 of the of the Securitization
. — - - - TO COLONIES, FENCING TO STAFF and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 where under you can tender/pay the entire amount of outstanding dues together with all costs, charges and expenses incurred by the PNB HFL only ill the date of publication of the notice
9. | Address and e-mail of the interim resolution| Registered Address: S-138, B Wing, Express QUARTERS. SANITARY FITTINGS. for sale of the secured assets by public Auction, by inviting quotations, tender from public or by private treaty. Further, you are prohibited U/s 13(13) of the said Act from transferring either by way of sale, lease or in any other way the aforesaid secured assets.
professional, as registered with the Board Eone II\\/IAa”‘bWeSStzm bExprl\?ISi ngth3Y4%gBe693aon JUNGLE CLEAMING AT COLOMIES. g, | Loan Name/ Address of Borrower and Co- Borrower(s) | Property(ies) Mortgaged Date of | Amount O/s as
ast, urT1 ai Suburban, Maharashtra- ETC., UNDER THE JURISDICTION OF No.| Account Schedule-II; Details Of Secured Property: Item-1: All that piece and parcel of Vacant Approved House Sites bearing Plot|Démand|on date Demand
. E-mail ID: ashokmittal2020@gmail.com ASSISTANT DIVISIONAL ENGINEER | No. No.18 to an extent of 2320 Sq.ft., in the layout known as "Vrindavan Nagar" approved by CMDA vide P.P.D./L.0.No.8/2009, |_Notice Notice
10./Address and e-mail to be used for|Registered Address: S-138, B Wing, Express] |maARGARHROAD. 1 Comprised in Survey No.522/2B Sub Division Survey No.522/2B1A1A1A1 Revenue Patta No.1262 as per Patta Survey No.
correspondence with the interim resolution|Zone Mall, Western Express Highway Goregaon | - yemse per ey sy R T TV 522/2B1A1A2A1 Situated at Thirunindravur "B" Village Madura Keelkuppam, Avadi Taluk, Thiruvallur District. Bounded On the:
professional East, Mumbai Suburban,Maharashtra ,400063 #1415.21 014.90. B -3 2 07 7001 Mrs. M Sharmila W/o. Balraman, Flat No F4,First Floor, Primark Flats, Veerasamy|North By: Land in Survey No.522/2A, South By: 30 Feet Wide Road, East By: Plot No.19, West By: Plot No. 17. Measuring Rs.1.63.28.182
E-mail ID: cirp.ozonehomes@gmail.com + 1,15,21,014.90, Bid Security : 2,07,700- HOU/ | Street Egmore High Road, Egmore, Chennai-600008. Also At: Plot No.18, Vrindavan| On the: East to West on the Northern Side: 40 Feet 6 Inches, East to West on the Southern Side: 40 Feet 0 Inches, North to (R'u;’)ee’s One
11| Last date for submission of dlaims 30/10/2025 {3) e-Tender No. 51-aT-DENC-5BP-25 OMR/ [Nagar, Thirunindravur, Chennai-602024. Also At: Plot No 4,Roja Nagar lii,|South on the Eastern Side: 55 Feet 3 Inches, North to South on the Western Side: 60 Feet 9 Inches. In total extent of 2320 Crore Sixty Three
g " , M L8l REFPAIRS TO 0124/ |Kannadapalayam Pothur, Tiruvallur, Chennai-600054. Also At: Institute of Bio| Sa.ft in Plot No.18 within the Jurisdiction of Registration District of South Chennai presently Thiruvallur and Sub Registration Lakhs Twenty
12.| Classes of creditors, if any, under clause (b) Home Buyers DAMAGED: ROADS. CIRCULATING 1207800 | Chemistry, 2nd Floor, Madras Medical College, Chennai-600003, Mr. S Manimaran| District of Avadi within the civic limits of Thirunindravur Township and Poonamallee Panchayat Union. Item-2: Al that piece |y6.10-25 Eight Thousand
of sub_—sect|on (6A)_ of _ section ?1, AREA DRAIN. BOU HIIJAH"I"WAL ND & NHL/ | /0. Sokkalingam, Flat No F4,First Floor,Primark Flats, Veerasamy Street Egmore|and parcel of the property being Land measuring an extent of 4030 Sq.ft together with Building, bearing Plot No.3 Situated at One Hundred
ascertained by the interim resolution A LRAIN, L.A AMB/ |High Road, Egmore,Chennai-600008. Also At: Plot No 4, Roja Nagar lii, Rajarajan Street, Senthil Nagar, Chennai- 600062, Comprised in Survey No. 540/6, as per Online TSLR Old Survey No 540/6A Eighty Two Only)
| professional FENCING AT VARIOUS COLONIES, 0624/ | Kannadapalayam Pothur, Tiruvallur, Chennai -600054. Part and Town Survey No 73, Ward - D, Block No 113 at Thirumullaivoyal Village, Avadi Taluk, Thiruvallur District, within the 25 on 06-10-
13.|Names of Insolvency Professionals|A)Name: CA Varun Chopra - Reg. No.: IBBI/IPA-001/IP- LEVEL CROSSINGS BETWEEN 1274787 Registration District of Chennai North and Sub Registration District of Ambattur and land bounded on the: North By: 30 Feet 2025
identified to act as Authorised| P-02950/2025-2026/14525. DUNGRIPALI - DEOGAN ROAD Road, South By: Plot No.8 of Mr.Chandran, East By: Plot No.4 of Mr. Gopi and Mr.Manoharan, West By: Plot Nos.1 & 2 of
Representative of creditors in a class (Three | Reg- Address: C-1002, Ashirvad Avenue, VIP Road, STATIONS UNDER THE JURISDICTION Mr.Sampath and Mr.Suryanarayanan. Admeasuring: East to West on the Northern Side: 40 Feet, East to West on the Southern
names for each class) Opp. Shyam Baba Mandir, Althan,Surat - 395007, OF ASSISTANT DIVISIONAL Side: 40 Feet, North to South on the Eastern Side: 101 Fest, North to South on the Western Side: 100.6 Feet
Gujarat. E-mail ID: ipvarunchopra@gmail.com ENGINEER/BALANGIR. 2 M/s.Kallal Trading Co LLP, Represented by its Partners, No40, 1st Floor, Peramanoor Rs
B)Name: CA Pawan Jagetia - Reg. No.: IBBI/IPA- Approximate Cost of the Work : Main Road, Periyeri Village, Salem-636007. Mr. Saravanan Palaniappan Slo. 5.62.10.514.84)-
001/IP-P00800/2017-2018/11366. . 71,12,86,494.92, Bid Security : T 2,06,500/- Palaniappan, 21/43, Poes Garden, Gopalapuram, Chennai-600086, Also Available ’(deeés Five
Reg. Address: 508, 21st, Century Business Centre, Ring L - e i, At: No.40, 1st Floor, Peramanoor Main Road, Periyeri Village, Salem-636007, Mr. Crore Sixty-Two
Road, Beside \_Norlld Trade Centre, Surat, Gujarat 4} e-Tender Mo, ﬂiTEﬂ'iﬁﬂijlfiﬁu NHL/ | Kunal Satish Shah S/o. Sathish Hiralal Shah, A1, Plot 303 28/30, 1st Floor, Queens | Schedule-A: Details of Secured Property: Flat No. A-2, admeasuring approximately 857.75 Sq.ft., carpet area equivalent to Lakhs 'IYen
395002. E-mail ID: pjagetlac.o@yahoo.co.m MISCELLANEDLUS TBM/ | View, Walkeshwar Road, Malabar Hill, Mumbai, Maharashtra-400006, Also Available | 79.69 Sq.meters or thereabouts on the 1st floor, in the Building known as "Queens View" which building is standing on the land 08-10-25| Thousand Five
C)Name: CA Rajesh Malani - Reg. No.: REPAIRS TO STAFF QUARTERS SUCH 0322/ |At: No 40, 1st Floor, Peramanoor Main Road, Periyeri Village, Salem-636007, Mr.|bearing CS No.303 admeasuring approximately 1992 Sq.Yards equivalent to 1665.57 Sq.meters or thereabouts of Malabar and Hundred And
IBBI/IPA-001/IP-P-02098/2021-2022/13550. 970835 |Romil S Shah Slo. Sathish Hiralal Shah, 24/A, Walkeshwar Road, Mumbai City,| Cumballa Hill Division, Situate, lying and being at 28-30 Walkeshwar Road, Mumbai - 400 006.
AS ROOF LEAMAGE, PROVISION OF y Fourteen And
Reg. Address: HG-1 D, Wing-A, International Trade TILES TO FLOORS & TOILETS. DRAIN Mumbai, Maharashtra-400006, Mr. Satish H Shah S/o. Hiralal Nagardas Shah, A1, iy,
Centre, Ring Road, Majuragate Crossing, Surat, Gujarat ' Plot 303 28/30, 1st Floor, Queens View, Walkeshwar Road, Malabar Hill, Mumbai- Eighty-Four
395002, E-mail D: carajeshmalani@gmailcom B e 400006, Also Available At; Flat No A2, st Floor, Cs No 303, Malabar Hill Queen S D
14. | (ARelevant Forms and Web link: https:/ibbi.govinfeninomeldownioads | |wiNOOW REPAIR. GVERHERD TANK View CHSL, Cumbalia il Division, Walkestwar Road, Walkestwar, Mumbai-400006 n 08-10-
(b)Details of authorized representatives | hittps:/libbi.gov.in/en/insolvency-professional ' 3 Mr. B Syed Zakeerulla S/o. Basheer, No.1301, 13th Floor, House of Hiranadani Bayview, | Schedule-A: Details of Secured Property: All that piece and parcel of land measuring to a total extent of 1 acre and 61.5 cents
, CLEANING AMD REFLACEMENT, - S\ e - iond | Rs.1,56,21,124.30
are available at: PIPELINE. SEWERAGE AND HOU/ |Egattur, Chengalpattu, Chennq|-600130. Also At: Villa No 6, Ir)dqs Riviera Villas, Modern | as per title deeds and 1 acre and 77 cents as per Patta Nos.1545, 1546, 1547 & 1548 and Comprised in Survey Nos. 394/2A1 (R,u pe’es’ One
Notics is hereby given that the National Company Law Tribunal, Chennial Bench has ordered the commencement of a|  |§ ANITARY, DUSTBIN PROVISION TO AMB/ |Layout Road, Padur, Chennai-603103. Also At: No. 2h, Building No. 766, 2nd Floor, (17 cents), 394/1B1 (8.5 cents), 394/2B1 (34 cents), 394/2B2 (6 cents), 381/1A (28 cents), 394/1B2 (9 cents), 394/2A2 (17 Crore Fifty Six
corporate insolvency resolution process of the OZONE HOMES PRIVATE LIMITED on 10th October 2025 (order received on 0623/ |Sakthi Tower Toer Il, Anna Salai, Chennai-600002. Mrs. V Afsarunisa W/o. Syed | cents), 394/3B (19 cents), and 394/3A (23 cents) together with the common area demarked as the pathway of an extent of 24.15 Lakhs Twent
16/1012025). The creditors of OZONE HOMES PRIVATE LIMITED. are hereby called upon to submit their daims witnproofon| | =0 = O NIES, FENCING TO STAFF 1121079 |Zakeerulla, No.1301, 13th Floor, House of Hiranadani Bayview, Egattur, Chengalpattu, | cents and comprised in S.Nos.375 to 385 (part), 394 (Part), (24.15 cents), in all measuring to a total extent of 1 acre and 85.15| . 10 . Oa 'I§h wen}a
or before 30th October 2025 to the interim resolution professional at the address mentioned againstentry No. 10. QUARTERS. SANITARY FITTINGS, & HOU/ |Chennai-600130. M/S. Tokyo Info Solutions India Pvt Ltd, No 2h, Building No 766,2nd | cents as per title deeds and as per site condition, 1 acre and 42 cents (61,912 S.ft) and after leaving 10% (6191.2 sq.ft) of open o”e Hougarlj
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims JUNGLE CLEANING AT COLONIES AMB/ |Floor, Sakthi Tower Toer li, Anna Salai, Chennai-600002. Mr. Basheer Syed Abdul|space reservation are as per development control rules an extent of 1 acre and 28 cents (55721 Sq.ft) is available for develop- T net #n re q
with proofin person, by post or by electronic means. Submission of false or misleading proofs of claim shall attract penalties. ETC, UNDER THE JURISDICTION OF 0623/ |Jabbar S/o. Syed Abdul Jabbar, No.1301,13th Floor, House of Hiranadani Bayview, | mentand situated at PADUR village, Thirupporur Taluk, Chengalpattu District. Schedule-B: 3482 Sq.ft., Undivided Share of land PVYe” 'Ixh'r?uroar;
Ashok Mittal. | |ASSISTANT DIVISIONAL ENGINEER | 1131011 |Egattur, Chengalpattu, Chennai-600130. Mrs. Noorjahan B W/o. Basheer, No.1301,13th | out of Schedule-A Property, together with a residential Villa No.6. Builtup area 2730 S.., (Including Common area) together with aise oel 136 zgzyg
Date: 18-10-2025 Interim Resolution Profses(;'onlalao; BALANGIR. Floor House of Hiranadani Bayview, Egattur, Chengalpattu, Chennai-600130 one covered car parking and in the project known as "INDUS RIVERA" with house tax, EB Connections etc. as on Yo-10-
Placé' Chennai OZOINE HOMESI PRIVATE LIIMITED Approximate Cost of the Work 4 Schedule-ll: Detailed Secured Property: Item No.1: Property Belongs To Mrs. S Devi: Schedule 'A’ Property: All that piece and
’ . ) T 1,15,75,511.27. Bid Security - 7 2,07,900i- parcel of the Property Comprised in R.S. Nos.220, T.S. Nos.70, Block No.7, measuring an extent of 1276 Sq.ft., Land, bearing Plot
IBBI/IPA-001/IP-P-02549/2021-2022/13889, AFA Valid upto: 31/12/2025 Completion Period for o Work - 03 No. 58-B, Amaravathi Nagar East Il Cross Street, Arumbakkam, Chennai-600106, situated at No.107, "Arumbakkam Village",
,”;-J; Hi'?----H-—[——Iﬁ—_H-—:I'l— Qrk . Aminjikarai Taluk, Chennai District, Bounded on the: North by: 24 Feet Road, Amaravathi Nagar East Ill Cross Street, South by:
(Threo) Mantha {foroll Tenders). R.S. No.220, East by: R.S. No.219, West by: Plot No.58-A. Situated within the Registration District of Chennai Central and Sub
Tender Closing Date and Time LA&E!] Registration District of Kodambakkam. Schedule 'B' Property: All that piece and parcel of the Property Comprised in R.S.
Hrs on 03.11:2025 (for all Tenders). Nos.220/Part and 222/2 part, T.S. Nos.70 part, Block No.7, measuring an extent of 1487 Sq.ft., Land, bearing Plot No.7, Amaravathi
7 ; ] Nagar East Ill Cross Street, Arumbakkam, Chennai-600106, situated at No.107, "Arumbakkam Village", Aminjikarai Taluk, Chennai
| i e .
E;'xrl?qﬁdl vhibeote il h{';sﬂht ot District, Bounded on the: North by: Amaravathi Nagar East lll Cross Street, South by: Plot Nos.5 & 6, East by: R.S. No.219, West
person Accepted against such > . I L eyl EaSt ; D &9, B D)
by: R.S. No.221/Part. Situated within the Registration District of Chennai Central and Sub Registration District of Kodambakkam.
AT EPoar 1L e e, dirpc SUR A o Schedule 'C' Property: All that piece and parcel of the Property Comprised in T.S. No. 70/2, Block No.7, measuring an extent of
firm's lettar head and recaived in time. All Mrs. S Devi W/o. Subramani, No 524/14, Rajiv Gandhi Street, Near Murugan Store, | 5 P % i IpA BFI-B’ . pPly y p-B Ameravatht Naoa: Baet Il Grd % o
such manual offers shall be considered HOU/ | Arumbakkam, Chennai-600106, Also Available At: Flat No 14/4, Plot No 58b, Door| 230 SG:fl: Land out of Schedule A and B Property, bearing Plot No.58-B, Amaravathi Nagar East [l Cross Street, Arurmbakkam,
i ; . ti L ’ ! ’ . | Chennai-600105, situated at No.107, "Arumbakkam Village", Aminjikarai Taluk, Chennai District, Bounded on the: North by: Rs.
invalid and shall be rejected summarily CHE/ | No 14/588, First Floor, Amaravathy Nagar, 3rd East Street, Arumbakkam, Chennai- A . . . ; e 1.09.88.637.70
3 4 ' b 0222/ 1600106 Also Available At: No 9b. Railv Gandhi Street Amaravathi Naaar maravathi Nagar East Ill Cross Street, South by: Plot Nos.5 and 6, East by: R.S. No.219, West by: R.S. No.221/Part, Measuring: ,09,808,037.
withiout any consideration , AISO_Avallable Al. » N ) gar, . . . ;
W T ; 952686 & | Arumbakkam. Chennai-600106. Mr. Subramani S/o. Munusamv. No 524/14. Raiiv East to West on the Northern side: 57 Feet, Southern side: 60 Feet, North to South on the Eastern side: 41 Feet, Western side: 41 (Rupees One
Complate information inchuding e-lender NHL/ | Gandhi Street Near Muruaan S’tore. Arumbakkam C}]ennai-6001y(,)6 Also Avéilal)JIe Feet, Situate within the Registration District of Chennai Central and Sub Registration District of Kodambakkam. Schedule 'D' Crore Nine
documents of the above e-lender is CHE/ |At: No 9b. Raiiv Gandhi gtreet Amaravathi Nagar Arumbakkam. Chenna-600106. Property: All that piece and parcel of 1/4th i.e., 599.5 Sq. ft., Undivided Share of Land out of 2398 Sq.ft., Land in the 'C' Schedule Lakhs Eighty-
available in website : www.ireps.gov.in 0422/ | Also Avaifablé At: Flat No A. Plot No 3b And G gGrb nd Floor. Pbs Castle. Block No | Property with Plinth area 880 Sq.ft., on the western side of first Floor, bearing Flat No. 14/4, at Plot No.58-B, Plot No.7, Old Door No.|06-10-25| Eight Thousand
Note : The prospecive lenderars ane 980702 &Il Vasanthi Nagar : . , prouna tioor oS ; 58B, New Door No14, (as per Property Tax Assessment Door No. 14/4(58/4), Amaravathi Nagar East Il Cross Street, Arumbakkam, Six Hundred
. 2 | ] 4 , Vasanthi Nagar, Kolathur, Chennai-600099, Also Available At: Flat No D, Block : P : o
advised to revisit the website 15 (Fifteen) HOU/ IN X e . Chennai - 600 106, Comprised in R.S. Nos.220, 220/part, 222/2 part, T.S. Nos.70, 70 Part, 70/2, 70/53, Block No.7 situated at Thirty-Seven and
- - 0. 2nd The Castle First Floor, Plot No B, Vasanthi Nagar, Kolathur, Chennai-600099, No.107. "ARUMBAKKAM VILLAGE" Aminiikarai Taluk. Chennai District. within the Redistration District of Ch i Central and Sub Sixtv-Paisa
- — - days before Ihe date of closing of tender to AMB/ | Mis. Sri Sabari Agency, Rep by its Sole Proprietors Mrs. S Devi, No 9b, Raijiv Gandhi| povigtrito st o2 Propects, belonas to Mr. Subramant Al thet biese ard parcel of the Flat N, A O
L ; gency, kep by p ’ » naj Registration District of Kodambakkam. Item-2: Property belongs to Mr. Subramani: All that piece and parcel of the Flat No. Ain Seventy Only) as
hanges | comigends issued for 0920/ | Street, Amaravathi Nagar, Arumbakkam, Chennai-600106, M/s. Sri Selva Vinayagar e e s o - '
@ lNA NCIAL EXP RE Ok STy ChEag 9 ) gar, ) ! ¥adar| Ground Floor of Block No.lll, building Known as "The Castle" having its Super Build up area 987 Sq.ft., together with 671 Sq.t. on 06-10-2025
Y this tender. The tenderers/bidders mist 819849 | Agency, Sole Proprietor Mr. Subramani, No 9b, Rajiv Gandhi Street, Amaravathi| ' : - " g o e !
T = - - herves Class |1l Digital i Cartifi N A rumbakkam. Ch 12600106 ’ : Undivided Share of land out measuring an extent of 8218 Sq.ft., bearing Plot No.B & C, "Vanasakthi Nagar", Comprised in Survey
SR LS W INGRA IR LA agar, Arumbakikam, Ghennai - No.20, 21/5, 21/6 and 21/6C, New Survey No.21/6A2, Situated at Korattur Village, Ambattur Taluk, Chennai District, and bounded
and must be registered on IREPS Portal on the: North by: Plot No.46, 47 and 49, South by: 16 Feet Wide Road, East by: 24 Feet Wide Road, West by: Land Comprised
Only regislersd lenderarbiddar can on S.No.21/4. Measuring: Northern Side: 106 Feet, Southern Side: 125 Feet, Eastern Side: 63 Feet 06 Inches Western Side: 78
participate on e-tendering. Feet. Situated within the Sub-Registration District of Villivakkam in the Registration District of Chennai Central. ltem No- 3: Property
Divisional Rallway Manager (Engg.)/ belongs to Mr. Subramani: All that Piece and parcel of Residential Flat, bearing Plot No. B & C, Comprised in S.Nos.20, 21/5, 21/6,
_ﬁﬁﬁiﬁim Eiihahiir and 21/6C, as per patta bearing No.6544, New No.21/6A2, measuring With an extent of 764 Sq.Ft., of UDS out of 8218 Sq.Ft,,
together with Flat bearing No.D lin First Floor of Block No.lll, having its super build up area of 1123 Sq,Ft., (including Common Area
and the building Known as "PB'S-the Castle" Situated at Vanasakthi Nagar, Korattur Village, Ambattur Taluk, Thiruvallur District,
s 5 being bounded on the, North by: Plot Nos.46, 47 and 49, South by: 16 Feet Wide Road, East by: 24 Feet Wide Road, West by:
u I b - Land comprised in S.No.21/4, Measuring: Northern Side: 106 Feet Southern Side: 125 Feet, Eastern Side: 63 Feet 06 inches,
Western Side: 78 Feet. Situated within the Sub Registration District of Villivakkam and Registration District of Chennai Central
Place: Chennai, Dated: 15-10-2025 Sd/- Authorized Officer, M/s PNB Housing Finance Ltd.
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E-TENDER NOTICE- 51/2025-26

GENCO

Maharashtra State Power Generation Co. Ltd.

PUBLIC NOTICE
Thisis to informto all that “The Proposed
Expansion in Existing Property Situated

in CTS No. 916 of Village Pahadi,

1) CHP/e-tender 296/Rfx Code/3000062579:- Two Year Work
Contract for operation of C-2 to RSC-3 & 4, Stacker Reclaimer &
C-3 and DE System of CHP 1200 TPH Capacity, Bunker
Pocking-Scrapping and MCC Room & Wobbler Feeder
Operation at CHP Paras TPS. (Esti. Cost :- Rs.759.12 Lacs
EMD :-Rs.500000/-)

1) Selling period for above tender Sr. No. 1 from 18.10.2025
t0 07.11.2025 Submission on dated 08.11.2025 at 16.00 Hrs.
Note :- For detail please see our web site: -
https://eprocurement.mahagenco.in

CHIEF ENGINEER, MAHAGENCO TPS PARAS

Goregaon (W) & CTS No. 1393 of Village
Malad (South) at S.V. Road, Goregaon
(W), Mumbai by M/s. Timestar Limited
has been accorded Environmental
Clearance (EC lIdentification No:
EC25B038MH179781), File No:
SIA/MH/MIS /183184/2020 and copy of
clearance letter are available with
MoEF&CC/SEIAA website
(parivesh.nic.in).

Project Manager
For M/s. Timestar Limited

20 ‘ THE FREE PRESSJOURNAL | Mumbai, Saturday, October 18, 2025

SYMBOLIC POSSESSION NOTICE

” Branch Office: ICICI Bank Ltd Office Number 201-B, 2nd Floor, Road No. 1
ICICI Banlk | rio: No-83, WiFI T Park, Wagle Industrial Estate, Thane (West)- 400604

The undersigned being the Authorised Officer of ICICI Bank Limited under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred
under section 13 (12) R/w Rule 3 of the Security Interest (Enforcement) rules 2002, issued demand notices upon
the borrowers mentioned below, (on the underlying pool assigned to ICICI Bank by Dewan Housing Finance
Ltd.) in relation to the enforcement of security with respect to a Housing Loan facility granted, pursuantto aloan
agreement entered into between DHFL and the borrower, to repay the amount mentioned in the notice within 60
days from the date of receipt of the said notice.

As the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general
that the undersigned has taken symbolic possession of the property described herein below in the exercise
of powers conferred on him/her under Section 13(4) of the said Act read with Rule 8 of the said rules on the
below-mentioned dates. The borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of ICICI Bank Limited.

www,freepressjournalin

MAHARASHTRA INDUSTRIAL
DEVELOPMENT CORPORATION
(A Government of Maharashtra Undertaking)
E Tender Notice No. 48/2025-2026 (Mumbai)

E Tenders are invited for below work from registered
contractor.

Sr. Name of Work Estimated Cost
No.
1. |Reconstruction of bridge on Pimple - ]

Nandivase Main District Road No. 23
approaching to  Gane-Khadpoli
Industrial Area at Chainage 0/285 Km
over Canal & at Chainage 1/100 Km
over Vaitaran River, Shifting of Utility
Services & Allied works.

The blank tender forms for above works will be available
from 27/10/2025 to 20/11/2025 on following website
https://mahatenders.gov.in

Interested agencies may upload their queries before
03/11/2025 on above website. Answers to the queries / MIDC
Clarification will be available from 11/11/2025 on above
website.

29,27,79,982.00

Sr. Name of the Borrower(s)/ Description of Property/ Date of Demand | Name
No.|  Co-Borrower(s) (DHFL Old Date of possession Notice/ Amount in of
LAN & ICICI New LAN) Demand Notice ()| Branch
1.| Akhileshkumar Mourya & Flat- 101, E-Wing, 1st Floor, Neo Residency, June 30,2025/ | Raigad
Annu Akhilesh Mourya:-New [Survey No 33, Hissa No 2b, City Survey No. Rs.
DHFL Lan No:- 2349, Village Takai, Khapoli, Taluka Khalapur, 18,17,407.00/-
) e QZKHP00005024766 & Old  [Maharashtra, Raigad- 410203/
The Greater Bombay Co-operative Bank Limited DHFL Lan No:-25300000618 |October 14, 2025
PUBLIC NOTICE FOR GOLD AUCTION The above-mentioned borrowers(s)/ guarantors(s) are hereby given a 30 day notice to repay the amount, else
Take Notice that the under mentioned borrowers have availed credit facility from our various branches against pledge of Gold the mortgaged properties will be sold on the expiry of 30 days from the date of publication of this Notice, as per
; . " ™ h the provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules, 2002.
Ornaments. The said borrowers have failed to pay the Loan/Overdraft outstanding dues in stipulated period even though the Bank
served upon them notice. Date : October 18, 2025 Authorized Officer,
Weight of \\Place : Maharashtra ICICI Bank Limited /

Sr. Branch Address Account Sanction ;

No. and Tel. No. Name of the Borrower No. Amount (%) Go(lgrl(r)lsg)ms ST n TE B n N I ( o F I N DI n
| 1 |The Greater Bombay Co-op Bank Ltd, Avnish M Harsora 30211341926 | 4,86,000 106.36 0 Stressed Assets Recovery Branch, Mumbai (05168)
| 2 |Bhuleshwar Branch. GBCB House, 89, Avnish M Harsora 30211341937 | 6,15,000 111.78 46" Floor. “The International’”, 16, Maharshi Karve Road Churchgate, Mumbai - 400020.
| 3 |Bhuleshwar, Mumbai - 400 002. Phone No. - Munira Zoeb Mankad 30211391988 | 3,64,000 85.28 Phone: 022 - 22053163 / 22053164 / 22053165, E-mail: sbi.05168@sbi.co.in
[ 4]6570 20245 165570 262451 89575 26257 | Navin Kmar Jeprakash 30211581301 2660001 4146 E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

5 Sandip Kumar Bahecharlal Pandya | 30211410299 | 1,00,000 21.69 a
6 | Seema Navin Valmiki 30211588056 | 4,93,000 81.17 E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
71 Seema Navin Valmiki 30211588067 | 4,73,000 85.07 Enfprcgment of Security Intere;t Act, 2002 read _with proviso to Rule 8(6) of the Security Interest (Enforcement) Ryles,A2002.
8| S Navin Vaimiki 30211588078 | 5.42.000 93.30 Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable
— cema Navin va m' ! — - properties mortgaged/charged to the Secured Creditor, the Physical Possession of which has been taken by the Authorised Officer of

9 Sukumar Lakshminarayan Manna | 30211565991 | 80,500 14.25 State Bank of India, the Secured Creditor, will be sold on “As is Where is”, As is What is” and Whatever there is” basis on 18.11.2025 in
| 10 {The Greater Bombay Co-op Bank Ltd, Wadala | Jagdish Namdev Ubale 30211563755 | 6,31,000 117.07 between 11.00 am to 04.00 pm for the recovery of respective amount, due to the State Bank of India (Secured Creditor) from the respective

11 | Branch. Shop No.2/3/4, Shree Krishna Gyan | Jitesh Rajesh Gupta 30211091214 | 1,19,000 34.72 Borrower(s) and the Guarantor(s) as specified here under:

12 | Mandir, Pathshala Bldg., Station Road, Jyotsna Sushant Sahu 30211374611 | 3,82,000 94.21 Outstanding Dues Earnest Money
Pl e AL o B"tl::r):v::s for Recovery of | - pc./iotion of the immovable properties BECRD || ECE(E) || B
8657941227 / 8657941228 / 8657941229 No. which Property/ies P prop Price (in Rs.) (inRs.) Inspection
| 13 [ The Greater Bombay Co-op Bank Ltd, Brijeshwar Algu Yadav 30211269108 | 4,31,000 133.15 is/are being sold
| 14 | Goregaon Branch. 110, Jawahar Nagar, Deepak Mahadev Ghanekar 30211266378 | 4,56,000 100.80 1. Mr. Rs. 25,67,481/-+ |Property ID: SBIN78176296485 Rs. 36,00,000/-| Rs.3,60,000/- | 04.11.2025
| 15 |Goregaon (W), Mumbai — 400 062. Phone | Deepak Mahadev Ghanekar 30211282732 [ 2,10,000 45.35 Harishanker | inttt. & charges | Flat No. 208, 2" Floor Building No. B, Panvelkar|  (Rupees | (Rupees Three |  (From

16 |no : 8657961392/ 8657961397 / Deepak Mahadev Ghanekar 30211576673 | 3,64,000 68.60 Parasnath | w.e.f. 27.04.2023 |Homes, Vilage Kohoj Khuntavali Near Bhavani|  Thirty-Six Lakh Sixty | 11.00 am to
78657961398 Martin John Dsouza 30211390532 | 3,48,000 9065 Mishra And | Demand Notice | Chowk Ambemath (W) Dist. Thane - 421502| LakhsOnly) | Thousand | 01.00 pm)
18] Mayank Kanji Nor 30211653877 | 4.45,000 9315 Mrs. Rekha Date: 26.04.2023 | Carpet Area 566 Sq. Ft., owned by Mr. Harishanker Only)

Fo n - TS - Mishra Parasnath Mishra And Mrs. Rekha Mishra.

19 Rajakumari Anthony Nadar 30211312316 40,000 13.60
20 Ra} akumari Anth on§ Nadar 30211313943 | 1,07,000 43.00 The e-auction will bg conducted.through Bank’s e-Auction service provider M/s. P.SB Alliance Private L'imited at .their web portal https://
11 Raiak T Anthony Nad 30211403225 | 1.13.000 1435 baanknet.com. The interested bidders shall ensure that they get themselves registered on the e-auction website and deposit earnest
= ajakumart An only adar e - money in the virtual wallet created by service provider as per guidelines provided on https://baanknet.com

22 Umesh Pannalal Vishwakarma 30211531734 57,000 18.56 The interested bidders who require assistance in creating Login ID & Password, uploading data, submitting Bid documents, Training/

23 [ The Greater Bombay Co-op Bank Ltd, Manoj Ramprasad Gupta 30211505920 | 5,00,000 113.70 Demonstration, Terms & conditions on online Inter-se Bidding etc., may visit the website https:/baanknet.com
24 | J.B.Nagar Branch. Unit No G-1, Wing -B, Manoj Ramprasad Gupta 30211505931 | 5,00,000 110.25 Fglr de?ailer:iﬁterr/r;s ankd %olngti:ion/s/ c;f.the'sz;lle,gle;s.e ;ﬁfer to th/e Iin? provic:ed i/n S:fate Banz oftrllndia thg :tet:cu;jzg Criditct)r Website www.
55 | Silver Astra Apt, J. B. Nagar, Andheri (E), e sbi.co.in, https://bank.sbi, https://sbi.co.in/web/sbi-in-the-news/auction-notices/sarfaesi-and-others and https://oaanknet.com
% Mumbai- 400 %59. Pho?]e No. 86579(61)473 \S/mltz ITIr\jh o MJOZE gggngi;ggi 1;2838 3822 Statutory Notice under Rule 8(6) of the SARFAESI Act: This is also a notice to the Borrower/Guarantor of the above loan under Rule 8(6)
=2 | 8657961474 / 8657961475 rushall vinay Jadhav , : of the SARFAESI Act 2002 about holding of Auction for the sale of secured assets on above mentioned date.

27 Virushali Vinay Jadhav 30211566042 | 2,55,000 43.84 Enquiry: Shri.Mahesh Choudhari, Authorised Officer, Mobile No. 7875044195, Mr. Dattaraj Rane, City Case Officer, Mobile No.9607379383
| 28 | The Greater Bombay Co-op Bank Ltd, Malad | Anojkumar Ramkeshwar Raut 30211095616 75,000 16.44 Date: 18.10.2025 Sd/-

29 | Branch. Galano 4, Sarvoday Bhuvan, Ramchandra | Bhavna Kamlesh Makwana 30211267076 | 1,35,000 31.92 Place: Mumbai AUTHORISED OFFICER, State Bank of India
30 blar;e EWWY NrM aShah[lMgfr\]ila Cil"ege, Bhavna Kamlesh Makwana 30211460013 | 3,60,000 79.90
T eaostors  aostsai s eomaeiore | eran Kamlesh Makwana 30211514924 | 326,000 | 5835 REGD.A/D/DASTI/AFFIXATION/BEAT OF DRUM & PUBLICATION/NOTICE BOARD OF DRT
132 Namrata Chirag Oza 30211159220 | 1,02,000 27.78 SALE PROCLAMATION )
3] Ram Rajan Parayar 30211573774 |_2,46,000 4228 EXH.NO: 61
| 34] Sangeeta Sanjay Waghmare 30211161807 | 4,15,000 104.01 OFFICE OF THE RECOVERY OFFICER-I,

El Seas irand el S0ATSAOT| 240000667 DEBTS RECOVERY TRIBUNAL-I, MUMBAI
eeta Balchand Rajpu 40, . .
MTNL Bhavan, 2nd Floor, Colaba Market, Colaba, Mumbai - 400 005.
37 | The Greater Bombay Co-op Bank Ltd, Borivali | Hitendra Vrajlal Upadhyay 30211451666 | 1,61,800 31.63 .
38 [Branch. A— 11, Ratna Dham Rattan Nagar, [ Khaja Sattar Sayyed 30211427746 | 150000 | 137.99 R. P. No. 1099/2016 DATE: 04.10. 2025
Borivali (E), Mumbai -400 068. Phone no : PROCLAMATION OF SALE UNDER RULES 38, 52(2) OF SECOND SCHEDULE TO THE INCOME TAX ACT,
= $ﬁ57c389352 B’ 86577g9353 é 36k5L7283354 —— T ARy — 1961 READ WITH RECOVERY OF DEBTS DUE TO BANK AND FINANCIAL INSTITUTIONS ACT, 1993
e Greater Bombay Co-op Bank Ltd, Versova | Gita Ramashankar Sahu ,04, . e
Branch. Sea Pearl Apartments, J. PRoad, CENTRAL BANKOFINDIA ... Certificate Holder
Opp. Pratap Colony, 4 Bunglows, Versova, Vs
Andheri (W) Mumbai - 400 058. Phone no - Umesh Dadu Tole & Anr Certificate Debtors
8657736994 / 8657736995 / 8657736998 To.
140 ;Ee Grf]eatg' BO??‘Y C‘;\I'OP1 Bar;kthsl, o Anand Maruti Waghmode 30211311163 | 87,000 21.50 CD-1: Shri Umesh Dadu Tole, Room No. 102, Sun Flash Apartment, PlotNo. 144, Sector 12, Vashi, Navi Mumbai 400 710.
[41] He?i;g zr Plr;nr?o $ s%?:to?ma; 02, h:pNamVi Anand Maruti Waghmode 30211358872 | 62,500 2340 CD-2: Smt. Rupali Umesh Tole, Room No.102, Sun Flash Apartment, PlotNo.144, Sector 12, Vashi, NaviMumbai 400 710.
|42 9e. ! g Ganjbh|ralAjay Choudhary 30211582441| 4,77,000 76.20 Whereas Hon'ble Presiding Officer, Debts Recovery Tribunal No.1 Mumbai has drawn up the Recovery
Mumbai - 410 210. Phone No. 9152900141 /
143 | 9152900142 / 9152454564 ’ Sunil Ravindranath Kangutkar 30211424553 | 3,78,000 83.20 Certificate in Original Application No. 155 of 2014 for recovery of Rs.38,21,177/-(Rupees thirty eight lacs twenty
| 44 | Sunil Ravindranath Kangutkar 30211493538 | 3,00,000 65.70 one thousand one hundred seventy seven only) with future simple interest at the rate of 12% per annum from the

45 Sunil Ravindranath Kangutkar 30211590462 | 1,40,000 26.70 ((j)atrei‘?f fitlin/%of the Origin?_\! Applicago?“[‘lo.: ?SDof 201f6 i.e.t§5-D9-2014Et)illbrtealizati((j)n End cos1t3 E»ﬁ g%gg?thec)ofverg
m : : ertificate/ Decree as per Recovery Certificate/ Decree from the Decree Debtors and whereas 19.11. ate) fixe
% 2un!: Eav!njranai: Eangu:l;ar gg;”g;gg?g 2’%’838 :13388 for the sale), the amount recoverable from the Certificate Debtor will be a sum Of Rs.1,04,58,617/- (one Crore Four

uni aVIn. rana. - angutkar ! - Lacs Fifty Eight Thousand Six Hundred And Seventeen Only) inclusive of the cost and interest thereon.
| 48 | The Greater Bombay Co-op Bank Ltd, Vile Parle | Mrs. Shramita Shirish Kad 30211582247 | 3,72,000 91.60 And whereas the undersigned has ordered the sale of property mentioned in the Schedule below in satisfaction of the
| 49 |Branch, Meghmala Co-op.Society, Sant Janabai | Puneet Mohan Ainapure 30211436749 | 3,43,000 75.10 said certificate.

50 |Road, Vileparle (E), Mumbai-400 057. Phone  ['Sandeep Gajanan Mahadik 30211427622 | 4,46,000 95.90 1. Notice is hereby given that in absence of any order of postponement, the said property shall be sold on 19.11.2025
57 |no: 8657783172 / 8657783173 / 8657783174 | [gay Ganpat Thakur 30211565061 | 57,000 2710 betweedr; k())2:00 pm to O?j:g(()jgm (vlv1itr|1I aLIJ(to elzxteniion cLauge Iin caEsIe of bid inBlzzt 5 mir;‘utes l;]efﬁre cI(;sing, i;

. Wy : required) by e- auction and bidding shall take place through "On line Electronic Bidding" through the website o
% 'BF?:nSr:eaRt:geBr?g;bgg_g: a;;gasrlg;t(k n\:z:z: gj;;/rl;l:mtrt :jb;;ﬁhankar Mishra gggngg?ﬁg; 1 gg,ggg ?gig I\EIIIs. (l:l-:j INhl,'I)II': PVT.thTDéw:\_rwal?ankeauctié)n.c_on:go‘lqta((’:_t Persons Mr. Bhavik Pandya, Mobile No.8866682937,
=1 ; A . - ” — - 2 - mail :=-Maharashtra@ciindia.com and gujra clindia.com.
| 94] gggg Vzaggéi\gg -thas%ez_éo;‘égz' Phone No- Bharati Vithal Pati 30211496798 | 3,50,000 93.30 For further details contact: Mr. Nagendra Prasad, Chief Manager, Mobile No.:- 9973302393 Representatives of
1 55 | N J & Bharati Vitthal Patil 30211496823 | 3,00,000 61.50 Certificate Holder,Central Bank of India, 346, Standard Building, Ground Floor, Mumbai 400 001.
| 56 | Bharati Vitthal Patil 30211691063 | 50,000 19.60 2. The sale will be of the property of the defendants above named as mentioned in the schedule below and the
| 57| Bharati Vitthal Patil 30211691074 70,000 16.30 liabilities and g:laims attaching to the said property, so far as they have been ascertained, are those specified in the

58 Mr. Rakesh Suresh Gharat 30211546219 | 1,02,000 16.30 schedule againsteach lot. _ - S
01T GretrBombayCocp Bk L, | Kamalant Rambravan. | 50211042 | 252000 raa || | & Jnemroperywitboputuporhossle nth ol specitiod s {neamourto b elzed s stifod by
| 60 | Kandivali Branch. Bhoomi Apartments, Bldg. | Ketan Maruti Ambolkar 30211574462 | 82,000 13.82 also be stopped if, certificate, before any lot is knocked down, the arrears mentioned in the said interest costs
| 61 |No. 8, Dahanukar Wadi, Sector 4, | Mahendra Rahamat Singh 30211572806 | 85,000 14.90 (including cost of the sale) are tendered to the officer conducting the sale or proof is given to his satisfaction that the
62| Panchsheel Enclave, Kandivali (W), Mumbai [\tahendra Rahamat Singh 30211572817 | 4,67,000 116.12 amount of such certificate, interest and costs have been paid to the undersigned.

63 -400 067. Phone No. 9324139369 / Mr. Bharat Bhupatrai Pate 30211439739 |  2,02,000 59.11 4. No officer or other person, having any duty to perform in connection with sale, either directly or indirectly bid for,
64 | 7715081918 / 7715871918 Mrs. Shweta Arun Kelshika 30211371621 | 1,19,000 26.70 acquire or attempt to acquire any interest in the property sold. The sale shall be subject to the conditions prescribed
55| Varsha Vinod Tusam 30211311005 | 3.65.000 9050 in the Second Schedule of the Income Tax Act, 1961, and the rules made thereunder, and to the further following
== - — . conditions.

66 Varsha Vinod Tusam 30211311016 ] 1,34,000 4.73 5. The particulars specified in the annexed Schedule have been stated to the best of the information of the undersigned,
| 67 | The Greater Bombay Co-op Bank Ltd, Thane | Anuradha Gautam Kamble 30211579277 | 3,20,000 95.86 but the undersigned shall not be answerable to any error, mis-statement or the omission on this proclamation.
| 68 |Branch. Shop No. 2 & 3, Prince Mr. Harshit Amarchand Jai 30211402379 81,500 20.18 6. The assets shall be auctioned as per the following details:
| 69 | Palace,Bldg., Next to Khandelwal Sweets, | Mrs. Bharati Gokuldas Gar 30211253880 | 1,79,700 38.67 [Noof - Dateof | Reserve EMD [ Increment

70 $§afAzwrazgggggtfshpa”wPakhad'v Poolammal Shankar Yadav 30211560914 | 4,65,000 76.01 Lots Descrptionohthelprop ety Inspection | Price(InRs) | Amount | Bid
[71] nane ) ;- hone . Rasika Mahendra Kadam 30211595256 | 1,98,000 4222 1 | Room No.102, Sun Flash Apartment, Plot No.144, Sector | 11.11.2025|  Rs. Rs Rs
727906438695, 9152538695, 9152043037 s vudhi Gokuldes Garate 30211308423 | 240,000 5781 12, Vashi, NaviMumbai 400 710 66,00,000/-| 6,60,000/-] 1,00,000/-

73 | The Greater Bombay Co-op Bank Ltd, Bandra | Arvind Gyaneshwar Paraye 30211433817 | 1,11,000 26.70 7. The amount by which the bid is to be increased shall be Rs.1,50,000 ( Rupees One Lakh Fifty Thousand Only) for
74 Barch £ Menogeren! Coege Vsekare [ Huma Bano Anver Al Farooqui_| 0211520085 | 205000 | 47.72 The highee! bidder shall be declared o be he purchaser o anylo. | shal be n the dscretion of the undereigned 10
|75 | Gate No. 1, VMD Lotlikar Vidya Sankul, Opp. i .

8 Lilawati Hospital Bar|1dra Rl’e)tlzlamati:n ~ 4p[;)0 Marjina Afazal Sarang 30211435940 |~ 4,44,000 1220 declinefacceptance of the highest bid when the price offered appears so clearly inadequate as to make itinadvisable

' todoso.

050. Phone No. 8657789355 8657789356 8. The highest bidder shall be declared to be the purchaser or lot. It shall be in the directions of the undersigned to decline/

/ 8567789357/ 9653317996 / 9137600260 h . ” ” e 5

— accept the highest bid when the price offered appears so clearly inadequate as to make itinadvisable to do so.

| 76 | The Greater Bombay Co-op. Bank Ltd, Ghatkopar | Mayank Kanji Nor 30211530399 | 4,10,000 89.20 9. The public at large is hereby invited to bid in the said E-Auction. The online offers along with EMO, is payable by way
77 | Branch Unit no.10, Ground Floor, Lil niwas, [ Mr. Nirajkumar Vinaypraka 30211554424 49,700 11.29 of RTGS/NEFT in the Account No. 3330130839, Central Bank of India, Boribunder Branch, IFC Code No.
Tilak Road, Opp. Gurukul School, Near PNB CBIN0280606 of the Certificate Holder Bank at Mumbai. Attested photocopy or TAN/PAN card and Address
bank, Ghatkopar (East), Mumbai 400 077. Proof shall be uploaded with the online offer. The offer for more than one property shall be made separately.
Phone No. 8657754938 / 8657784939 The last date for subrr_\issi_on of o_nline offers along_ with EMD and the other information/ details is 17.11.2025

78 | The Greater Bombay Co-op Bank Ltd, Dhru Jayantial Panchal 30211258288 | 1,00,900 [ 21.60 B A ey sical Inspection of the properties may be taken between 11.00 am and 2.00 p.m. on date
H - A1 atthe property site.

% gn:cgﬁpgar;nﬁ% S;:& gaﬂaé(gd’\);](;grg B:ruv jayant!:a: EanC:a: gggnggﬁgg 1’35’288 ?;gg 10. The copy of PAN card, Address proof and identity proof, E-mail ID, Mobile No. and declaration if they are bidding on
1 Bhand OO M bai 460l07l8A Phone N ruv ayant! al Fancha , . their own behalf or on behalf of their principals. In the latter case, they shall be required to deposit their authority and
| 81 Ehanaup (W) Mumbai - - °hone No. [ Dhryy Jayantilal Panchal 30211348116 | 1,00,400 25.66 in default their bids shall be rejected. In case of the company copy of resolution passed by the board members of the
82 8097080442 / 8097080443 Dhruv Jayantilal Panchal 30211459440 | 2,20,000 47 company or any other document confirming representation /attorney of the company and the receipt/counter file of

33 Dhruv Jayantilal Panchal 30211668602 | 1,30,000 19.93 such _deposnt should‘ re_:ach to lthe said se_rvnce prqvnderorCH Banlf by e-mail or othemu§e by the said date.
84| Kisabai Vitthal Bhosale 30211216666 | 4.19.700 9974 11. Physical copy of originally signed Auctioned Bid Form along with KYC documents i.e. PAN Card, Address proof,
oo - — . - Identity proof, Email address, mobile number and declaration if they are bidding on their own behalf or on behalf of
85| Kisabai Vitthal Bhosale 30211216677 | 3,32,000 76.50 their principals. In the latter case, they shall be required to deposit their authority and in default their bids shall be
1 86 | Rahul Raju Sandu 30211308445 | 4,27,400 84.56 rejected. Case of the company copy of resolution passed by the board members of the company or any other

87 Rahul Raju Sandu 30211308456 | 2,11,000 4153 document confirming representation/ attorney of the company and the receipt/ counter file of such deposit should
188 | Ramlaut Suryanarayan Singh 30211442482 | 1,47,800 36.85 reach to the said service provided CH Bank by Email or otherwise by the said date.
89| Ramlaut Suryanarayan Singh 30211552507 71.000 18.13 12. Physical copy of originally signed Auction Bid from along with KYC Documents i.e. PAN Card, Address proof and identity
90 Sunil Ravindranath K t 30211494327 | 5 00’000 711.09 proof, E-mail ID, Mobile No. and declaration shall be submitted before the Recovery Officer 1 Debts Recovery
— ,unl avindranath Rangutkar e . Tribunal - 1. Mumbai in sealed cover on or before 17.11.2025 by 4.30p.m. Failing which bid shall be rejected.
| 91] V!nay Baldevraj Katyal 30211585883 | 4,88,200 115.27 13. The successful bidder shall have to deposit 25% of his final bid amount after adjustment of EMD by next bank
192 | Vinay Baldevraj Katyal 30211585894 | 3,04,200 95.52 working day i.e. by 4.30 P.M. in the said account as per detail mentioned in para 9 above.

93 Vinay Baldevraj Katyal 30211585930 | 2,28,100 69.61 14. The purchaser shall deposit the balance 75% of final bid amount on or before 15th day from the date of sale of the

94 [ The Greater Bombay Co-op Bank Ltd, Mira | Anamika Rajesh Bakshi 30211209591 | 1,20,000 30.90 property. Ifihe 19th day is Sunday or ofher Foliday. then on fhe first working day after the 19ih day by preseribed
For : - > - mode as stated in para 9 above. In addition to the above the purchaser shall also deposit poundage fee witl
ﬂ ga?&;agchbegowd Flo?wr‘. NIET]al Nagar Anam!ka Ra!esh Baksh! 30211209603 25,000 7.12 Recovery Officer, DRT-I @ 2% upto Rs.1,000/- and @ 1% of the excess of said amount of Rs.1,000/-through DD in
196 | R i a;{a : Eang;]r, ”340131)’3;‘ ar | Anamika Rajesh Bakshi 30211209705 95,000 22.11 favour of Registrar, DRT-I, Mumbai.

197 | Pﬁa ' N 'r292%25é0L1 2227'754935 : Anil Ramasaray Sharma 30211581298 | 3,93,000 83.78 15. In case of default of payment within the prescribed period, the deposit, after defraying the expenses of the sale, may,
gg | none No. ’ ’ Geeta Lalji Gupta 30211583466 | 1,73,000 39.79 if the undersigned thinks fit, be forfeited to the Government and the defaulting purchaser shall forfeit all claims to the
E 8657754936 Kavita Bipin Mishra 30211285392 | 1,86,000 7151 property or the amount deposited. The property shall be resold, after the issue of fresh proclamation of sale. Further

100 Mrs. Heena Vishnu Surani 30211566268 | 1,12,000 3249 thg ptfjrchr;s_er: _sthall agso be Ilaﬂble tlczjmake good of any shortfall or difference between his final bid amount and the
[101] Ramshankar Rambrij Yadav 30211585226 | 99,700 23.94 pricetorwhich s subsequently soid. - A A
— - = - : : 16. The refund of EMD to the unsuccessful bidders at the close of auction shall be made only in the account number
1102] Sitadevi Motisingh Kshatriya 30211139134 |  2,47,000 133.47 mentioned by such bidder in concerned bank.

103 Suhas Ashok Mestry 30211520234 | 1,90,000 35.22 17. The property is being sold on "AS IS WHERE IS BASIS" AND "AS IS WHAT IS BASIS".

*Earnest money deposit for pledged gold auction will be Rs.50,000/-(Rupees Fifty Thousand Only) to be transfer through RTGS/ NEFT. 18. The undersigned reserves the right to accept or reject any or all bids if found unreasonable or postpone the auction at
*Plus further interest from the date of Account marked as NPA onwards along with the cost of auction and other miscellaneous charges any time without assigning any reason. ) o o )
incurred towards conducting the auction. 19. For d_e_tayls terms and conditions of the sale p_Iease refer to the link provided in www.c1india.com, secure creditors
The aforesaid borrowers are hereby called upon to pay the entire outstanding dues of their Gold Loan/Overdraft account within Seven Email id's bmmums0606@centralbank.co.in. ) ) )
Working Days including date of publication of this notice, or else bank will auction the gold ornaments in public at large on 29th 20. Ihﬁga”'cg'a@ Speg'f'r?d”'””t‘g annexed Sbclh‘?du'e have been Staie? to th? bestof the '”fortrr:‘_a“"” "Ifthetl_‘”ders'gned'
October'2025 at 2.00 p.m. at The Greater Bombay Co-op Bank Ltd, Gold Loan Cell, 1 FI, JITO House, A/ 56, MIDC, Road No 1, utthe undersigned shall not be answerable for any error, miss-statement or omission on this prociamation.
Andheri (East), Mumbai 400 093. Tel. No. 8692050008 / 8692050009. If response is not sufficient, then pledged gold will be auctioned ﬁk Description of the property to be sold | Revenue assessed | Details of any | Claims, if any, which have been put
by way of private auction. 0| with the names of the co-owners where | upon the property | other gncumhrance forward to the property anq any
The Bank will further initiate recovery proceedings against the borrower to recover the deficit of Loan/Overdraft outstanding dues if any. the property belongs to defaulter and any ur“e]my p?l‘t to which property | other k'i}gv:";&ars‘::éa;ablﬁ:""g on
The borrowers are entirely responsible for the auction proceedings. Bank will not entertain any claim / exception of the borrower after other person as co-owners. LD is liable
auction of the gold ornaments. 1 |Room No.102, Sun Flash Apartment, Not Not Intervener Application filed in
Sale is strictly subject to the terms and conditions incorporated in the prescribed Bid Form. Bid Form can be obtained from the Gold Loan Plot No.144, Sector 12, Vashi, Navi Available Available Hon'ble Tribunal by one Mr.
Cell, Andheri,on payment of Rs.500/- plus GST and Slip of Rs.50/- plus GST between 12.00 a.m. to 1.00 p.m. on 29.10.2025. Inspection Mumbai 400 710 Rajkumar Gajendrakumar Jaiswal,
of the gold ornaments will be offered at the concerned branches as per below chart. is dlsrzlsszdtwc?g :J;uggzn(;gztand
oraer date -4-, .

Date Time Branches
27.10.2025| 10.00 am. 10 4.00 p.m. | Bhuleshwar, Wadala, Thane, Ghatkopar, Bhandup, Kharghar, Mira Road, Vasai acéa;grerIfegmce of Collector & Brihanmumbai Mahanagarpalika shall be decided before distribution of Sale Proceeds
28.10.2025| 10.00 a.m. to 4.00 p.m. | Bandra Recl, Goregaon, J.B.Nagar, Vile Parle, Malad, Versova, Kandivali, Borivali Given under my hand and seal on this tribunal on 4th Day Of October 2025 (Mahesh Kumar)
The Bank reserves allits rights to accept, reject, cancel or postpone the auction proceedings. Recovery Officer-l
Date : 18.10.2025 | Place : Mumbai Sd/- Gold Loan Cell DRT-l, Mumbai

SARASWAT CO-OPERATIVE BANK LIMITED
74/C, Samadhan Building, Senapati Bapat Marg,
Dadar (W), Mumbai-400028
Tel. No. 8828805609 / 8657043713 /14 /15

POSSESSION NOTICE
[Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]

Whereas the undersigned being Authorised Officer of Saraswat
Co-op. Bank Ltd., under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in
exercise of power conferred under Section 13 (12) read with rule 3 of the
Security Interest (Enforcement) Rules 2002 issued demand notice dated
14/10/2024 calling upon the Borrower/Mortgagor : Mr. Arvind Yadav,
Guarantor : Mrs. Archana Naresh Yadav to repay the amount mentioned
in the notice being Rs. 23,10,343.24/- (Rupees Twenty Three Lakhs Ten
Thousand Three Hundred Forty Three And Paise Twenty Four Only) as
on 14/10/2024 within 60 days from the date of receipt of the said notice.

The Borrower/Mortgagor/Guarantor having failed to repay the
amount, notice is hereby given to the Borrower/Mortgagor/Guarantor and
the public in general that the undersigned has taken Physical
Possession of the property described herein below in exercise of
powers conferred on him under sub section (4) of section 13 of the Act read
with rule 8 of the Security Interest (Enforcement) Rules, 2002 on this
14/10/2025.

The Borrower/Mortgagor/Guarantor in particular and the public
in general are hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of Saraswat
Co-op. Bank Ltd., for total outstanding amount of being Rs.
23,10,343.24/- (Rupees Twenty Three Lakhs Ten Thousand Three
Hundred Forty Three And Paise Twenty Four Only) as on 14/10/2024
plus interest thereon.

The Borrower/Mortgagor/Guarantor attention is invited to provisions
of sub section (8) of section 13 of the Act, in respect of time available, to
redeem the secured assets.

Description of the Immovable Property
Premises bearing Flat No. 003, On Ground Floor, Admeasuring About 30.09
Sq.Mtrs. (Carpet area) In Building No. 04 Known as HARSHI in the project
name as OMKAR VASTU COMPLEX situated at land bearing gut no. 256/1
of village makane, taluka Palghar Near nine star residency, pandit pada road,
District-Thane-401107

™ Saraswat
« Bank

Saraswat Co-operative Bank Ltd.
o by

Sd/-
Authorised Officer
For Saraswat Co-op. Bank Ltd.

Date : 14.10.2025
Place : Palghar

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF OZONE HOMES PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor OZONE HOMES PRIVATE LIMITED
2. | Date ofincorporation of corporate debtor | 16/07/2008

3. | Authority under which corporate debtor is
incorporated/ registered

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

5. | Address of the registered office and principal
office (if any) of corporate debtor

6. | Insolvency commencement date in respect

Registrar of Companies, Chennai

U45200TN2008PTC068589

Office Address: 63, G.N. Chetty Road, T. Nagar,
Chennai-600017, Tamil Nadu
10/10/2025 (Order received By IRP on

of corporate debtor 16/10/2025)
7. | Estimated date of closure of insolvency|08/04/2026
resolution process

8. |Name and registration number of the
insolvency professional acting as interim
resolution professional

9. | Address and e-mail of the interim resolution
professional, as registered with the Board

Mr. Ashok Mittal

Reg. No.: IBBI/IPA-001/IP-P-02549/2021-
2022/13889

Registered Address: S-138, B Wing, Express
Zone Mall, Western Express Highway Goregaon
East, Mumbai Suburban, Maharashtra-400063
E-mail ID: ashokmittal2020@gmail.com
Registered Address: S-138, B Wing, Express
Zone Mall, Western Express Highway Goregaon

o

.|Address and e-mail to be used for
correspondence with the interim resolution

professional East, Mumbai Suburban,Maharashtra ,400063
E-mail ID: cirp.ozonehomes@gmail.com
11. | Lastdate for submission of claims 30/10/2025
12.| Classes of creditors, if any, under clause (b) [Home Buyers

of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

.|Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors ina class (Three
names foreach class)

A)Name: CA Varun Chopra - Reg. No.: IBBI/IPA-001/IP-
P-02950/2025-2026/14525.

Reg. Address: C-1002, Ashirvad Avenue, VIP Road,
Opp. Shyam Baba Mandir, Althan,Surat - 395007,
Gujarat. E-mail ID: ipvarunchopra@gmail.com

B)Name: CA Pawan Jagetia - Reg. No.: IBBI/IPA-
001/IP-P00800/2017-2018/11366.

Reg. Address: 508, 21st, Century Business Centre, Ring
Road, Beside World Trade Centre, Surat, Gujarat
395002. E-mail ID: pjagetiaco@yahoo.co.in

C)Name: CA Rajesh Malani - Reg. No.:
IBBI/IPA-001/IP-P-02098/2021-2022/13550.

Reg. Address: HG-1D, Wing-A, International Trade
Centre, Ring Road, Majuragate Crossing, Surat, Gujarat
395002.E-mail ID: carajeshmalani@gmail.com

Web link: https://ibbi.gov.in/en/home/downloads
https:/libbi.gov.in/en/insolvency-professional

S

(A)Relevant Forms and
(b)Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has ordered the commencement of a

corporate insolvency resolution process of the OZONE HOMES PRIVATE LIMITED on 10th October 2025 (order received on

16/10/2025). The creditors of OZONE HOMES PRIVATE LIMITED, are hereby called upon to submit their claims with proof on

orbefore 30th October 2025 to the int luti ional atthe address againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may submit the claims

with proofin person, by post or by electronic means. Submission of false or misleading proofs of claim shall attract penalties.

Ashok Mittal,

Interim Resolution Professional of
OZONE HOMES PRIVATE LIMITED

IBBI/IPA-001/IP-P-02549/2021-2022/13889, AFA Valid upto: 31/12/2025
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Date: 18-10-2025
Place: Chennai
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